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product* to replenish the import content in 
such export products.

(5) To ensure quick deliveries the 
Government of India have granted air freight 
subsidy at the rate of :

(i) 50% Air freight rate but limited to 
10% of the FOB value in case of 
leather footwear and components 
thereon.

(ii) 50% of air freight but limited to 
15% of FOB value in the case of 
finished leather and leather goods.
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Rise in Prices of Essential Commodities 
in Tripura

412. SHRI BIREN DUTTA : Will the
H W * to  of. h o m s  a f f a i r s  m m

MANTRI) be pleased to state :
(a) whether the prices of essential 

commodities namely, Kerosene Oil, salt Mid 
rice have gone up in Tripura ; and

(b) if so, what steps have been taken to 
check blak marketing and to maintain supply 
of these commodities ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (GRIH 
MANTRALAYA MEN RAJYA MANTRI) 
(SHRI K. C. PANT) : (a) and (b). The 
Government of Tripura have intimated that 
the prices of essential commodities in that 
territory have not registered any rice except 
in the case of rice and salt. The price of 
rice in the open market has gone up from 
145/—per quintal on 15th January, 1971 to 
Rs. 176/— per quintal on 15th may, 1971 
owing to seasonal deficit and heavy influx of 
evacuees from East Bengal. Even then it 
compares favourably with Rs. 176.83 per 
quintal prevailing on the corresponding date 
last year. To arrest the rise in price of 
rice, Government of Tripura have opened 
304 fair price shops in the territoiry. The 
price of salt has also gone up from 30 paise 
per Kilo on 15th January to 40 paise on 
21st May, 1971 in the open market on 
account of delay in movement of supplies 
from Jamnagar and the higher price of salt 
procured from Calcutta. To meet the 
situation, the Government have been 
procuring salt locally and supplying it 
through Fair Price Shops at the fixed price 
of 35 paise. As supplies from Jamnagar 
arrive, the pricc in the open market as also 
in the Fair Price Shops will gradually ccme 
down. As regards Kerosene oil, the 
Government of Tripura have reported that 
its supply position is satisfactory. Further, 
the “Kerosene Fixation of Ceilling Prices 
Order 1970” is in force in the union 
territory to check black marketing in 
Kerosene oil. The Tripura Administration 
are also keeping in touch with the Assam 
Oil Company and the Indian Oil Corpora
tion to maintain a steady flow of oil in the 
territory.

Amendment of Press Council Act

413. DR. RANEN SEN : Will the 
Minister of INFORMATION AND 
BROADCASTING (SOOCHANA AUR 
PRASARAN MANTRI) be pleased to 
state :

(a) whether at a Confjreqse h*ld




